11§ Written Answers
Search for Minerals in Kerala

1477 SHRI V M SUDHEERAN
Will the Mister of STEEL AND
MINES be pleased to state

(a) whether Government propose to
intensify the search for mmeral 1e
sou ces 1n the State of Ketala and

(b) 1f 50 the details of the schemes
to be undertaken and actions already
taken theicon”

THF MINISTFR OF STATE IN THF
MINISTRY OF STEEI AND MINFS
(SHRT KARIA MUNDA) (1) and
(b) Yes Sir The Geological suivey
of Inua dunn the ficld eason
1977 78 propo ¢ to carry out invesh-
getions  for clay  grephite  glass
sand piecious meials limeston
and non ore besides grological map-
ping In different parts of Kerala
Investigations by dulling for gra-
phite have alieady becn taken up in
Vadakode area in Ernakulam district

Payment of Minimum Wages to Agr-
caltural Workers by Central Govern-
ment Orgamsations

1478 SHRI CHITTA BASU Wil
the Mimster of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state

(a) whether Government are aware
that the Central Government Organi-
sationg employing agricultural work-
ers for various agricultural operations
have not yet implemented the provi-
sions of the Minimum Wages Act re-
lating to the agricultural workers 1n
different States and

(t) if so what steps are proposed to
be taken for strict implementation of
the same?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) (a) and
(b) No complaints have been re-
ceived about the non-lmplementation
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of the Mimmum Wagey Act relating
to agricultural workers in the estab-
lishmentg for which Central Govern-
ment 15 the appropriate Government

Existence of Institution of Serfdom
in Goa

1479 SHRI EBRAHIM SULAIMAN
SAIT
SHRI G M BANATWALT A

Will the Minister of PARLTAMEN-
TARY AFFAIRS AND LABOUR be
pleased top state

(a) whether Government g atteniion
have bien diawn to the pews item
appearing 1n  the Hindustan Times
dated the 22nd October 1977 regard-
ing existence of inhuman mnstitution of
setfdom with 1ts all antiquated prae-
tices m Goa, and

(b) if so whether such type of 1n-
stitutions exist in some other parts of
the country and if so what action
Government have taken to remove
such institutions from the country?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAD) (a) Yes, Sir The
attention of the Goa, Daman & Diu
Administration has been drawn to the
news item

(b) According to the latest avail-
able information so far only the
the State Governments of Andhra
Pradesh Bihar Gujarat, Karnataka,
Kerala Madhya Pradesh, Onssa,
Rajasthan, Tamil Nedu, Uttar Pra-
desh and the VUmon Terntory of
Miizoram have reported the existence
of bonded labour

The Bonded Labour System (Abo-
hition) Act, 1976 provides for aboli-
tion of bonded labour system with a
view to preventing the economic and
physical exploitation of the weaker
sections of the community Respon-
sibility for the enforcement/imple-
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mentation of the provisions of the
Act rests with the State Governments
States have ulso been asked to re-
habilitate the freed bonded labourers
under the Central and State on-going
Schemes and programmes

Verification of Passport Formg

1480 SHR] SURENDRA BIKRAM
SHURI P K KODIYAN

Will the Mimister of EXTERNAL
AFFAIRS be pleased to state

(a) whether the Government have
decided to withdraw the authontv
from certain categores of Government
officers and Members of Parliament to
verify the form for issue of Passport,
and

(b) 1f <o the reasons therefo1®

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) (a) No Su

(b) Doe. not arise

Invalidity Scheme for ESI
Beneficianes

1481 SHRI VASANT SATHE Will
the Mimster of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state

(a) whether the Employees’ State
Insurance Corporation has recom-
mended the introduction of invaldity
scheme for the ESI beneficiaries,

(b) 1if so the details of the scheme

(c) the action taken/proposed to be
taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR &
PARLIAMENTARY AFFAIRS (DR
RAM KRIPAL SINHA) The Emplo-
yees' State Insurance Corporation has

furnished the
tlon —

following informa-

(a) Yes

(b) The proposal 15 to make a pro-
viston for an Invalldity benefit 1o
cover the contingency of invalidity
due 1o tauscs other than employment
injury, the employment njury cases
being already covered under the Act

(¢) The implementation of the
Scheme will 1equire amendment to
the EST Act Thé matter 15 being
1efeired to the Central Government
for consideration

Conversion of Branch Posi Offices to
Sub-post Officeg

1482 SHRI BAPUSAHEB PARU-
LEKAR Will the Mmmster of COM-
MUNICATIONS be pleased to state
whether Government would consider
o convert the Branch Post Offices {0
Sub-Po«t Offices 1n Ratnagiri District
to provide banking facihty through
postal agency?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI) No, Sir There are
686 Branch Post Offices in Ratnagiri
ditrict and all provide savings Bank
facilities
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